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take care of the country. But I can
assure my friend dhat if there is sny
possibiliky -of having the distresy sale,
they .can bring to my motice. Im-
mediately we shall make certain ar-
rangements.

SHRI VAYALAR RAVI: It is not a
question of salt production. But what
I say is that all trade in salt carried
on by SIC is only with the Bangladesh
Government. May I know from the
hon, Minister whether he reviews this
policy because in Bangaladesh the
private trade is flourishing and be-
cause the export and import of that
country is through the private trade
only. Our trade is suffering because
we Are cAITYIng on our trade in re-
gard to cvertain itemg only through the
STC. Do you propose to reconsider
this proporal of carrying on the entire
trade through STC or through private
parties?

SHRI MOHAN DHARIA: So far as
salt 15 concerned, it is both through
STC and also through private traders.
It so happened that until 2-9-1977 an
c¥port of about 2.36 lakhs tonnes had
taken place entirely by private expor-
teis and the outstanding contracts in-
volved amounted to 3.73 lakhs of ton-
nes. Here, my hon. freind wants that
the whole thing should be canallsed.
It all depends from item to item. The
decisions are taken having regard to
the mterests of the country as such
and if at all we feel that in the inter-
vsts of the country a particular item
shouid be canalised, we shall not hesi-
tate in canalising that.
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Basis on which Hetels are Star-
Categorised

#2417 SHRI MANORANJAN BHAK-
TA: Wil the Minister of TOURISM
AND CIVIL AVIATION be pleased w0
state:

(a) the basis on which hotels are
star-categorised at present;

(b) the number and names of hotels
of different star-categorieg in the coun-
try; and

(c) whether Government propose to
change the present criteria of classi-
fication of hotels into different star-
categories and if so full details there-
of and the action taken so far?
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SHRI MANORANJAN BHAKTA:
There is acute shortage of hotel ac-
commodation for people from the low
incorae group, throughout the couniry.
We are always having 5-Star, and
3-Star and other Star-based hotels,
What docs the Government propose 1o
do for the accommodation of low in-
come groups at different places?
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SHRI MANORANJAN BHAKTA:
The Minister has specifically stated
that he is peaking about having the
Janata hotels in big cities. My consti-
tuency is Andaman and Nicobar Is-
lands; and there gre other remote
areas; where inland tourists used to
go. In some cases, tourists even from
other countries are coming. What
is the proposal before the Government
for accommodating people from low
income groups in such outlying areas?
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SHRI MANORANJAN BHAKTA:
The Minister has spoken about State
governments; but what about the
Union Territories? They are directy
under the Central Government. What
does the Central Government propose
to ao about them?
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SHRI K. RAMAMURTHY: This
question relateg to star hotels. The
Janata Government have announced a
policy decision that they are going
to implement prohibition throughout
the country in four or five years. But,
at the same time, I find that inaward-
ing stars to a hotel, the attachment of
bar is given extra marks. Will the
Government come forward with a
policy to scrap this condition of awar-
ding extra marks to those hotels
attacheg with bars?
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SHRI K. RAMAMURTHY: If the
Government want to introuce prohi-
bition, how ig it that they themselves
impose a condition of awarding stars
on the basis of the bar attached to
the hostels?
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SHRI YESHWANTRAO CHAVAN,
This question is not exactly about
hotels. I notice that an increasing
number of school and college students
come to see the capital of India, par-
ticularly during the session period or
on other important occasions. I have
come &cross many instances, when
they had to stay on the platform of
the Railway station because they
had no other place to go. Will the
Minister be pleased to make some
arrangements, I would not call them
dharamsalas. but some arrangement of
that style, nol one star or two star
hotels but dormitaries where the stu-
dents can stay for two or threc days
‘Will he make some such arrangements
in the capital city of Delhi”
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SHRI RAGAVALU MOHANARAN-
GAM: I come from one of the his-
torical places. You have not allowed
me to ask a question.

MR. SPEAKER: Every party has
been given a chance. Your  party
has also been given.

SHRI RAGAVALU MOHANARAN-
GAM: Even the size of the Member
does not count!

MR. SPEAKER: That I know'

SHR! RAGAVALU MOHANARAN-
GAM: My question will be very
brief.

MR. SPEAKER: 1 have called the
next question No further discussion

Memorandum from Al India P & T
and other Central Government FPen-
sloners' Association

*248 SHRIMATI PARVATHI
KRISHNAN: Will the Minister of
FINANCE be pleased to state:

(a) whether he has receivedq a
memorandum from the All India Posts
and Telegraphs and other Central
Government Pensioners' Association
regarding the restoration of pension
from 3[6th level to 4/8th level after
full recovery of Death-cum-Retire-
ment Gratuity amount paid in lieu of
1/8th reduction; and

(by it so, the details thereof and
raaction gherato?





